FORM A

PUBLIC ANNOUNOEMENT
(Under Reg 6 of the Insob Board of Indla
Insol R Process for Perlnns) R 2016)

y

FOR THE ATTEN OF THE CRED TORS OF

SUPERCAST TEC IES PRIVATE LIMITED
[ PARTICULARS
1. | Name of comporate debtor SUPERCAST TECHNOLOGIES PRIVATE LIMITED
2. | Date: of in: of debtor | 25/10/2016
3. | Authority under which corporate deblor | Registrar of Companies, Kanpur

5, | Address of the registered office and Registered Office: C45, Sector 62, Ghaziabad,
principal office (if any) of comporate Noida, Uttar Pradesh-201307, India
debtor Also at: Plot No.2 Ecotech Sector-16, Greater Noida

Wesz, Gautam Budh Nagar, Uttar Pradesh-201301

6. | Insalvency commencement date in 14052024 [Order was uploaded on the Hon bie

respect of debtor NCLT portal on 17.05.2024)
7. | Estimated date of closure of insobency | 10.11.2024 i.e. 180 days from Insolvency
process Commencement Date

1BBIPA-DO2/1P-NOOT37/2018-19/12260

9 | Address and e-mail of the interim Address: M-3, Block No 51, Anupam Plaza -, First
d as | Floor, Above Axis Bank, Sanjay Place, Agra-282002,
with the Board Uttar Pradesh, India
E-mail IDx cirp.supercast@outiook.com,
satyendrasimp@gmail.com
10.| Address and email 1o be used for ‘Address: W3, Block No 51, Anupam Piaza i, First
correspondence with the interim Floor, Above Axis Bank, Sanjay Place, Agra-282002,
resolution professional Uttar Pradesh, India
Email ID: crp.supercast@outiook.com,
11 | Last date for submission of daims 31/06/2024
12.| Classes of credilors, if any, under No Qass of Creditors could be ascertained at this
cause (b) of subsaction (64) of stage.
section 21, ascertained by the interim
13.| Names of insolvency Professionals No Ciass of Creditors could be ascentained at this
identified to act as Authorised stage accordingly no Autharized Representative is
Representative of creditors in & dass |proposed.
(Three names for each dlass)
14.[ (a) Relevant Forms and (a)Web Link htps://ibbi.govin/home,/downloads
(b} Details of authorized {b) Not Applicable in view of Column 13
are available at:
Notice is hereby given that the Nauenal Companymlhmm Allaubudsmchhas ordered
the commencement of a of the
T-wmﬂmlhdm14052024(OtdmwauuploadodmmeumueNCLTpml
on 17.05.2024).

The Creditors of Supercast Technologles Private Limited are hereby called upon to submit
their claims with proof on or before 31,/05/2024 to the Interim Resolution Professional at the
address mentioned against entry No. 10,

The Financial Creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proof in person, by post or by electronic means.

A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised Representative from among the three Insolvency memlonals listed
agalnstentry No.13to act as Authorised Representative of the class in Form CA. Not Applicable

‘Submission of false or misleading proofs of claim shall attract penalties.
Date: 18/05/2024 sd/
Place: Agra Satyendra Sharma-

Interim Resolution Professlonal
Rag. No. IBBI/IPA-002/IP-NDO737/2018-19/12260
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FEDERAL BANK

YOUR PERFECT BANKING PARTMER
LCRD Division | New Delhi, U.G.F., Federal Towers, 2/2, West Patel Nagar,
Patel Road, Mew Delhi-110008 Ph No.011-40733977, 78, 79 & 80
Email: ndllicrdi@federalbank.co.in
CIN: LE5191KL1931PLCOD0368  Website: www.federalbank.co.in

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS
E-Auction Sale Notice for Sale of Immovable Assets under the
Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule
8({6) of the Security Interest (Enforcement) Rules, 2002.
Nolice 18 hereby given 1o the public in general and in particutar to the Barrower (3)
and Guarantor {s)/ Legal Heirs that the below described immaovable property
mortgagedicharged to the Federal Bank Ltd | Secured Creditor }, the symbolic
possession of which was taken on 02.03.2023 and physical possession on
23.02.2024 by the Authorised Officer of The Federal Bank Ltd [ Secured Creditor)
will be sold on *As is whemn 15°, “As is what 3", and "Whatever there 15° basis on
20.06.2024 for recovery of Rs.4.95,74,941/- (Rupees Four Crore Ninety Five
Lacs Seventy Four Thousand Mine hundred Forty One Only) as on
17.05.2024 plus costs and other charges due io The Federal Bank Ltd (Secured
Creditor) under the Housing loan account No. 18127300000024 and Property
Power Loan account no. 18127600000039  from 1. Shri Vinay Kumar Sharma
Sio Late 5h, Yudhister Kumar Sharma 2. Smt Urvashi Sharma Wio Shri Vinay
Kumar Sharma 3. Smt. Jyoti Sharma Wio Late Sh. Sanjay Kumar Sharma 4.
Mr. Aashir Sharma Slo Late Sh. Sanjay Kumar Sharma 5. Ms Srishti Sharma
Dio Late Sh, Sanjay Kumar Sharma All residing at House No 1654 D,1" & 2™
Floor, Kathmandi, Rewari, Mahendragarh-123401, Haryana. The raserve price
will be Rs. is Rs.5,00,00,000/- (Rupees Five Crore anly) and the eamest money
deposit will be Rs. Rs.50,00,000/-, - (Rupees Fifty Lakh only) which is 10% af the
Reserve Price, Bids below the Reserve Price will be rejected immediately.

,‘1

i DESCRIPTION OF THE IMMOVABLE PROPERTY
ITEM NO.1: All that piece and parcel of land having an extent of 209 sq.

mirs along with all improvements thereon at plot no. 14 Sector 3 part-Il,
Rewari -123401, Haryana bounded on North by Rasta, South by plot no. 17,
East by plot no. 15 and West plot no. 13.

ITEM NO.2: Allthat piece and parcel of land having an extent of 332.20 sq.
Mtrs along with all improvements thereon at Plot no. 15-P, Sector -3 Part-Il,
Rewari-123401, Haryana bounded on Nort by Rasta, South by plot no. 16
\ East by Rasta, and West by plotno. 14. )
The property will be sold by e-auction through the Bank's approved service
provider Mis C1 India Private Limited, Plot No. 68, 3" Floor, Sector-44,
Gurugram-122003, (Haryana) under the supervision of the Authorised Officer of
Federal Bank. E-auction lender document containing e-auction bid form,
declaration, general terms and conditions of onfine auction sale are available in
website : hitps:/lbankeauctions.com. The prospective bidders may avail
online fraining on e-auction from Mis C1 India Private Limited, Helpline Nos..
7291981124, 7291981125, 7291981126 /| 0124-4302000 & -email
ID-supportimbankeauctions.com and Mr. Mithalesh Kumar-7080804466 &
email — delhi@eiindia.com. Bids in the prescribed format given in the Tender
document shall be submitied “online” through the portal
hittps:ilbankeauctions.com. Bids submitled otherwise shall not be efigible for
consideration. The EMD shall be remitted through Demand Draft,
EFTINEFT/IRTGS to the Bank Account Neo. 18120051030003, IFSC:
FORLOOOD1812. The EMD to be paid is 10% of the Reserve Price of the property
which is refundable if the fender is not accepied. Last date and tima for deposit of
Bid form along with EMD is 19.06.2024 upto 5 PM. Any Bid form & EMD
submitted after the said date & time penod will not be entertainad.

The property shall be sold to the successful bidder. The successful bidder
shall deposit 25% of the bid amount (inclusive of the EMD) immediately on
the same day or within 24 hours of sale and balance 75% of bid amount
within 15 days from the date of e-auction.In case of default of payment of
bid amount by the successful bidderlauction purchaser within the
stipulated time, the sale will be cancelled and the amount already paid
(including EMD) will be forfeited and the property will be again put for sale.
The detalls of the property, date of inspection of the property. terms and
conditions whereby the sale will be guided can be obtained from the Branch
Manager at Branch Manesar, Shop No 48, Ground Floor, Amrapali Corporate
HUB, Sector 2 , IMT Manesar, Gurgaon , Haryana, Gurgaon, Haryana,
122051 & LCRD Division, New Delhi, Upper Ground Floor, Federal Towers,
212, West Patel Nagar, New Delhi-110008, Phone MNo. 011-40733980/81,
Mobile No.8132946011.

The intending purchasers can inspec! the properties between 12:00 PM and
4:00 PM on any working day upto 19.06.2024.

For detailed terms and conditions of the sale, please refer to the link provided in
the following websiles:

1. https:/ /www.federalbank.co.in/web/ guest,/tender-notices

2. https:/ /bankeauctions.com
Date : 17.05.2024

Place : NEW DELHI

or The eral Bank Ltd.
{Authorised Dfficer under SARFAESI Act)
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PENDIX-IV le 8(1)}
POSSESSION NOTICE

{(For Immovable Property)
Whereas, The undersigned being (he Aulhorized Officer of ART HOUSING FINANCE (INDLA)
LIMITED [CIN NO. Us5995DL2013PLC255432] undar the Securitzation and Reconstruction of
Financial Aszals and Enfarcement of Sacurily Inlerast Act 2002 and in exarcise of powers conlenmed
under sectian 13712} reed with Rule 3 of the Sacurity Inferest (Enforcement] Futas 2002, msuad a
Cemand Nobice dated 14.03.2024 for Loan Accounts No LNFBDOZT22-230008023 calling upon
{ha bomoweris) AKHALESH & RAJWATI io repay the amoumt menlicned m ke nalice baing
Rs.15,33,98%0- [Rupees Fifteen Lakh Thirty-three Thousand Nine Hundred Eighty-Nine Only)
azan 14.03, 2024 and intarast hargan within 60 days from te date of receiptof the said notice.

The barrawer having falied io rapay e amaunl. natice Is herely given o the bormawens) and the
public i gersral that the undersignad has Baken passession af the proparty dascribad herein balow
i exercse of powers confarmed on km under Sub-Section (d)of Section 13 ofthe Azt read with Rule
R al tha Securily InfarestEnfarcament) Rules, 2002 on 17-May-2024

The borrower in padicular and the public in general are hereby cautioned nod [ deal with the
property and any daakngs with tha proparty will be subject ta the charge of the ART Housing
Finance (India} Limited for &n amouni of Rs.15,33,980)- (Rupees Fifieen Lakh Thirty-three
Thousand Nine Hundrad Eighty-Nine Only) as on 14.03.2024 and interest theseon,

The borrower's atterdionis invibed to provisions of Sub-Section (&) of Section 13 of the At in respect
oftime available, 1o radeam the Secured Assed,

DESCRIPTION OF THE IMMOVABLE PROPERTY

PROPERTY BEING PLOT MO. 220, AREA MEASURING 4215 50.YDS., OUT OF KHASRA NO.
523, KHEWAT NO, 413, KHATONI NO.488, SITUATED AT JHARSANITLY, (RAJIV COLONY)
TEHSIL BALABHGARH, DISTRICT FARIDABAD, HARYANA WHICH 15 BOUNDED AS UNDER
EAST: ASPERTITLE DEEDS, WEST : ASPERTITLE DEEDS,

WORTH ; ASPERTITLEDEEDS SOUTH :ASPER TITLE DEEDS

DATE: 17-May-2024 AUTHORISED OFFICER
PLACE: FARIDABAD [HARYAMA| ART HOUSING FINANCE (INDIA] LIMITED

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insalvency and Bankruptey Board of India
Insolvency Resolulion Process for Corporate Peraons) lations, 20168)
¥ P

FOR THE ATTENTION OF THE CREDITORS OF
SUPERCAST TECHNOLOGIES PRIVATE LIMITED

.. RELEVANT PARTICULARS -
| Name of comorsie dabtor | SUPERCAET TECHNOLOGIES: PRIVATE LINITED
2. Dee of inconpomaton of corponate detstor | 25,0086
. Aty Lncker waich comarale Geiny | REgsirar of Cornpares, FEnpur
= mcoiporated | registoned
. Corporate dengey Mo,/ Lrnited Lishety
i kIF:"lliﬁ-:‘:a-ml;:_Hr:-. -:|r|.'.|.l.'p:|mu-:-:a-:1‘:l_||l
. Address of the registered office and
prncipal office (F amy of comomate
el

| LY odCaUE20aaPTO08T 308

Registerpd Office: C-45, Sector 62, Ghazabad,
odda, Uttar Predesh- 201307, inda
Also &t Flal Mo 2 Eoodech Sacion 18, Gresales Moida
| West, Gautam Budh Magar, Uttar Pradesh-201301
| 1T4.05.3004 |Deder wes upiiaded on the Hon'ble
MELT portal on 1706, 2024)
[ 10113024 i,e. 180 days from Insohency
| Cornimencerment Date

B | aoenoy pommencernent e in

ressper ol oouporaie cebior

" Estimaned rate of closuna of insohwency
resabulion process

_mhmn'il;- ared I'!;.I_‘: n*,f_ﬁ::?f.,rc_m ri._lml:r,;r;;f

ha Irecsency proisssons &L“J’EEE’E
it rssolution prokessional

" Addness and e-mail of the rmerm
resalution professonal, &= rmgistanad
will the Boand

Fieg, Mo

| IBEL/ERA-O00 | PNDKTT 37 300 8- 19,71 2260

| Adrkess: M-3, Block Mo 51, Anapiam Plam 1L Fist

| Flocr, Above Axks Hanb, Senjay Pace, Apra- 282002,
Linr Pradess, Indis

| E4mai i cipsupernasiSoutiookc com,

| satyendrasipigmal.com

| Acicess: W3, Block Mo 51, Anupam Peasa -IL Frst

| Floor, Above Awis Bank, Sanjay Place, Agra-282002,

| Lmar Pradess, India

| Bl D cipsuperrasiSoutionk mom
sabtyendrasimigred,com

B e .

[ M Cliwss of Cresciiiors coukl be asceraned of this

| Slags,

H Akt and emad b used] Tor
oorespandence wilh thae mmenm
resaoduticn) prrdesssionsl

| Laat date for submission of Gaime
CEremres of ot ors., 1 any, under
ciause b of sub-saction 184} of
saction 24 ascertansd by the imtenim
ressakIbion professonal
Kames of insokensy Frofessionaks
cleritiad 10 8o &y Aulihior e
Rapresentative of credtons in a dass
___{Theee names lor each class)
14, ) Bedesaart Fofrmes ard
101 Daterdls of authoreed mpreseniatives
are gveslehe Bt

| Mo Ciass of Cradtors coukd be ascertaned &t this
| Elage Atoondngly i fuahorlred Represeniatve B

proposad,

[ [apadel Link: :'Ii_:|:|.‘i:‘.'.:'i|£'!i.gﬂ'-'.rl_.":'.ll T re'.'.":f-‘..u.-.1'r4.'|.’|;.’t_~.
[ Ik} Mot Applicaibie n v af Column 13

Motioe /s hereby ghven that the Mational Comipany Law Tribunad, Allababad Bench has ordorad

the. commencement of 3 corporate insalvency resalution procoss of the Supercast

Technologles Private Limited on 14,05, 2024 (Order was uploaded onthe Hon'hle NCLT portal

o 1T.05 H004)

Tha Crediors of Supereast Technologies Private Limited ara heraby caliad vpon 10 submit

thesr clasms with proof on or before 31,05/ 20024 10 the Intarim Resciutian Professianal at the

afdrass mantioned sgainatentry Mo, 10

The Financiad Credidors shall subint their clalims with proof by efsctronic means only, All other

Creditors may submit the claims with proof in person, by post or by electronic mesns.

A Financial Craditor betanging 1o a class, 85 listed against the ety Mo, 12, shatl indicate its

cholce of Authorised Representative from emong the three Ingolvency Professionals listed

EQAINStartry Mo, 13 toact g Authorised Reprasentatiee of the ciags in Form CAcMNat Applicable

Submisslon of fatae ar misleading proots of slalm shall attract penalthes,

Date: 18,06, 2024 8/

Place: Agra a4 Sharma-

Intarim Resplrtion Professional

Reg. Mo, IBE1/IPA-00EAP-MO0T 37 2018-18/ 12260

In the matier of the Companias Act, 2013
action 13(4) of Companies Act, 2013 and
Fule 346) fa) of the Companies
(ncorporation) Rules, 2114
4D

I e mathar of TCTT India Private Limited,
haning its reqistered office al 205-206, 3rd Fioor,
Peacock Lana, Shanpur Jaf New Deihi-11004%

(CIM:UG2E0DLHM GPTC 354004)

PotitionerApplicant
Modice is hersby given to the Genaral Public that
the Company proposes 1o make an epplication
io the Central Govemment under Section 13 of
the Companies Act, 2011 seeking confirmation
o aferaton of the Memorandum of Associztion
of the Company in terms of the special
resalution passed &t the Exira oodinary sﬂera|
mesling hald on 18.05.2024 1o enzbls the|

Company te change its Registenad office from|
"Slate of NCT of Delhi® bo "Stale. of Utkar
Pragash”

Any parsanwhoseintarest s likely lo be affecied
by the proposed changs of the registerad nﬂ'a::ei
of the Company may daliver or cavse 1o bel
delivered or send by registsnad post of hishes|
chiections supporied by an affidavil stafing the
nature of his'her interes! and grounds of
oppositicn o he Regional Dinector, Northem|
Region, New Delhi, within Fourteen days from
{he data af publicalion of this notica with a copy
{0 the appicant Compamy-a its regsiered offios|

Iri e mater of the Companies Ao, 2013, Secion
34) of Cormpanies Acl, 2013 and Rule 2006} 3)
af the Companias {Incomparation] Rales, 24
AND
In the matter of Vasudha Ecofrients Projects
Friwvate Limited, having its registersd office at
20/5-204, 3rd Floor, Peaceck Lane, Shahpur
Jab New Dwelhi-110043

[CIN: UD14030LA008PTCATIZH)
Petiticner/Applicant
Motice is hereby given fo fhe General Public that
tha Company proposes to make an apphcation
b th Central Gavernment under Section 13 of
the Coempanies Act, 2013 seeking confinmation
of alteration of the Memorandum of Association
af the Company in terms of the special
resolulion passed al the Extra ordinary EanEraI
maating held on 18.05.2024 &0 enable the
Company 1o change ifs Registered office from
“Stafe of MOT of Defi™ o "State of Utlar
Pradash®
Ay parson whise interestis likely o be affacted
h?:re proposad change of 1he registeras office
of the Company may deliver or cause fo be
dediverad or sand by ragisbared past of hig'har
objections supported by an affidavit staling the
nature of higher inferest and grounds of
oppasition b ihe Regional Directar, Morthem
Hagion, Mew Delhi, within Fouresn days fom
Ber date of publication of thes netice with & copy
b thie applicant Company at its registenad offica

as mentioned above a5 menkoned anove

For and on behalf of For and on behalf of

TCTT India Private Limited| | Vasudha Ecofriends Projects Private Limited

Sdi- Sdi-

(Mavin Kumar Srivastava) [Pranay Kumar)

Blate: 1905 32024 Diractor| [Date: 10.06.2024 Direcior
Place; New Delk DIM: 07222848 |Place: New Dehi [HM: 31730490

Work: Rehabilitation of Auto
Tensloning Device in Main Line (BSP-
JSG Seclion) of Bilaspur Division.
Tender Value: T 27,61,594.68/-, EMD:
¥55,200.00/- .
(2) Tender No. TRD-BSP-233-24-25
Date 08/05/2024
Wark: Rahabilitation of Auto
Tensioning Davice over CIC section
ower Bilaspur Division. Tender Value;
¥27.61,594.68/-, EMD; ¥ 55,200.00/-,
(3) Tender No. TRD-BSP-235-24-25
Date DE/D5/2024
Work: Bilaspur Division - Provision of
washing pitfcoaching maintenance
terminad atAmbikapur. Tender Value: 3
2,34,55,989.08/-, EMD: T 2,67,300.00/-
Submission of Tender up to 15:00
hrs. on 04/06/2024

Far further detaits/purchase of Tender
document, eligibility criterial & the
complels detalls for the above works,
please contact Office of the Sr
DEE/TRD/SECR/Bilaspur or
refer/download Tender document
which Is available on our websile:
www.ireps.gov.in.

Sr. Divl. Elect. Engineer (TRD)
CPR/10/56 S.E.C.Railway/Bilaspur

GRIHUM HOUSING FINANCE LIMITED

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD)

SOUTH EAST CENTRAL RAILWAY
TENDER NOTICE FOR Bekis i’,f;"m"ﬁ,;"'éf,’mm.
MISCELLANEQUS WORKS Regional Dircior, Norem Region
(1) Tender No. TRD-B5P-229-24-25 | | |n the matter of the Cormpanies Act, 2013, Section
Date 08/05/2024

134 of Companias Act, 7013 and Rule 20VE) (3)
af lha Campanies | Insomporation) Rukes, 2014
AND
I the matter of TCTT Tourism Private Limied,
hawing ils regestersd office at 205-206, 3rd Floor,
Peacock Lane, Shehpur Jat, Kew Delhi-110045
{CIN UT4989 0L 20 SPTC 283600
| Pefitioner/Applicant
Motice iz hessby gven to the General Public tat
fhe Company praposes o maka an applhication
|t the Central Govemment unger Section 13 of
{ihe Companies Act, 2013 seeking corfirmation
laf alfterabion of the Memaorandum of Associaticn
iof the Company in ferms of the special
Imsalution passed a1 the Extra ordinary generat
meating held on 18.05.2024 {o enable the
{Company to change its Registenad offica from
["Stale of NCT of Delh® lo "State of Uilas

Pradgash”

| Any person whose intarestss likaly 1o be afacied
by the proposed changs of he regisierad office
aof the Company may deliver or cause 1o be
{daliverad or send by reqiskerad post of hisher
{objections supporied by an affidavil stating fhe
inalure of hishers interest and grounds-of
\apposiion o he Regional Cerector, Marthem
Region, New Defi, within Fourteen days from
(1he date of pubbcation of this notica with a copy
{10 the applicant Company ai 1is regisierad office
{85 mentioned above

For and on behalf of

TCTT Tourism Private Limited

Sdi-

{Navin Kumar Srivastava)

Diate: {9005 H024 Diractor
| Place; New Dalhi DIN: 07222648

APPENDIX IV (See rule 8(1))
POSSESSION NOTICE

Registered Office: 602, 6th Floor, Zero One IT Park, Sr. No. 79/1, Ghorpadi, Mundhwa Road, Pune — 411036
Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance
Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally incorporated with name of GE Money
Housing Finance Public Unlimited Company) herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules
2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in exercise
of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on this 15th Day of May of the Year 2024.
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount and interest
thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are herein below.

(For Inmovable Property)

Place: DELHI, Date: 19.05.2024

Sr.| Name of .o Possession | Date of statuto . .
Nol Borrowers Description of Property taken Date Demand Notic;y Amount in Demand Notice (Rs.)
ASHOK RAUT, |All That Pice & Parcel Of Property Bearing No A-1/3 Khasra No 488/1 Flat No Loan No. HF/0399/H/20/100559
SHARMILA DEVI. | C-201, Area Measuring 90 Sq.Yards. Front Side Portion 2nd Floor Vpo Molar- Rs. 2577721/- (Rupees TwentyFive Lakh Seventy-
1. ’|band Badarpur New Delhi 110044 ~ East:-Entery Other Property ~ West:-| 15/05/2024 07/03/2024  |Seven Thousand Seven Hundred TwentyOne Only)
Open Area And 16ft Road  North:-Open Area South:-Other Flat And 12ft payable as on 07/03/2024 along with interest @ 15
Road p.a. till the realization.

Sd/- Authorised Officer, Grihum Housing Finance Limited, (Formerly known as Poonawalla Housing Finance Limited)

@& pPnb Housing
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ficer OF Mis Pnb
Givan To
DIFENErS!

Laoan Mo, Mzme of fhe Demandad | Matura of T : Resorve] EMD [LastDatesf| Bl | Inspection | Dateof |Known Encumb-
BormoweeiCo-Borrowes! | Amount & Date| Passession n”“m':""“fmpa“ﬁm“ Price |10% off Submission h:.rim!ﬂﬂ] Date & | Auction | encesCourt
Guaratorisileqalheirs J4) | (B IC] ortgaged (D) (RP) (EHRP) {F)| ofBid(G] | RamH| | Time (1) | & Time [J) |Cases #any (%]
KOS 51 o s (SO S AN e | DA re | 2T on2me
L | arf, wano A 2 Ed _r, THIpdT Lian, jana  shagwanpur, " ¥ . N o Known
et i e it | Postession| Tenai ories. Dicbict frcina Lok 247567 Bacniad 1005000/ 100500 saopm | MO0 S30pM | 230PM
Davl 03.08. 2021 g5 East-15 Ft Wide Read ,5m-14 F, West- Property of Tiger And
cehers, Sm 14 FL Morh- Vacant Piot of SmE. Usha Kashyap, Sm 3
FL4 Inch, Sous-VacantPiolof SmL Usha Kashyap, Sm 36 FtG inch

autharized Officer of PNB Housing Finange Limit

encimbrances,

2 The prospective purchasenbidder and inferested parties may in

3@ e $arms and conditions of this auction alohg wih the Bid Fomn

S} ofthe Securty interast | : . 1
confrmalion lefer and in defeult of such deposit, the propery’sacured aszal sheil ba resokd

there &re no cthar encumbrances! claima in respeci of 2

4. C1 INDIA PRIVATE LIMITED would be assisting the Asthonsed Officer in corducting sale Shrough an e-Adction havirg iz
Website- www bankeawctions com. For any assistancs related o inspection of the praperty or obitaning the Bid Documents and
Yishnoi, CondectNumber 1800 1208300, auclion@pn bhousing, com is authonsed parson of PNBHFL or refer bo www.suctionZorbhausing.com

"Togetherwith ihe furthar intarest @ 18% p.g f.a_agjplicml& incidenial expenses, cosl, chames ebo. incurred up to the date of payment andlor realzation frenend, * Tothe best knowk
: mantianed immavabla/secured assets excapt what is disclosad in
such ancumbrancas io be calensdipand by e successiul purchasenbidcar al hisihar and. The prospective purchasen sPhiddars ara requastac o independanlly assartain be veracily ol the menbonad

1. s andala, there & no order rastrairmg andior court inparetion PNBHFLthe authon zed Officarof PNEHFL from selling, akanaling andior dispasing ol the above mmmovabile proparbes!secured assets.

derdly take the inspection of he pleading in the pr-:q:eedingh rrg
focthe drtla of tha documents o the lille padaining tharefa avalable wilh the PNEHFL and salishy thamselvas in &l respacts prioe o submetting lEndenbid applicaSon fomar making Offer ). Thea biddar{s) has ta

eaza nods thatin terms ol Ruls 313) al tha Securty Interast {Enforcemand) Rules, 2002, the biddanzlthe EiJr{J'&EEE'-'-S h%lg.l bowind '!-:ldEIEi;:IEH 25% ol tha amount of sale price, (inchusive of sarmast maney,
if any, deposted) on the same day or notfater han rektworking day, The sabe may be confirmed in Tavous of (0

 recalpt of 23

sinnders passed eic, if any, stated in column ng-, Incud

3 ail in Tz | n:lu-.ﬁs:mnl ] ; of the sa price by the secured craditar in socordance with Rubks
interagt (Erdorcement) Rules, 2002, The remaingg T55% of the 5 sale consideration amount hes 1o be deposied by the purchaserwithin 15 days” from the date of scknowledgement of sefe

mie office at ot Mo 58, 3rd Floor, Sector 44, Gurgacn, Haryana §22003
any other quary ar for regisiration; you kave i co-ordinate with Mukesh

ge and infarmaton of the
colummn no-; Further

bt ot limited

Place: Uttarakhand, Dated: 19-05-2024

Authorized Officer, Mis PNB Housing Finance Limited |

financialexp.epaptin

MAHINDRA BANK LTD.

s b=, bginek Banra kg Comges, Banars o), Mumbar 400 9651

ar, Ambadesp Building, 144k K G Mang, New Dilki-1 10001
DEMAND NOTICE
NOTICE UNDER SECTION 13{2} OF THE SECURTISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Motice is hereny given that the following bomower /Co-BorroweraGuaranios, who have aveiled losn
facdilies from KOTAK MAHINDRA BANK LIMITED (KMBEL] having Ii= branch office at Tih Fioer,
Ambaceep Buldng, 146 K G Marg, Mew Delthi-110001, hawe failed o repay the loan faclity wide EMI
and lor gene the interest of teir credd faclites 1o KMBL and thas thalr ban sccounts has been
clagsifimd a5 NPA a5 par Iha gedelings R2ued by Resarve Bank of India. Tha Boerowens hava provided
secursy of the immowvabde properiies o KMBL, the delsils of which are descrbad hargin below Tha
delEs of he loanand e amouwnts culstandiog and payable by the bormowens W KMBL 35 on date ane
mrrlianad balaw.
The horower Ca-Bomowears /Giaranior g3 well ag the pubic in generad are hareby nformed that the
urdersagned beng the Authorized Cfficar of ¥ MBL., the securad cradiar has milisfed ection ageinst the
folowing Barrawer- /Go-Borrowers | Guaranter under the provisirs ol he Securilizatan and
Reconstriaction of Financial Azsets and endpreement of Secunty nbemest Act, 2002 {he SARFAES]
Actl Hthe folowng borrowers fall to repay the outstanding dues indicabad against ther rames within
1 Sy} deys ol this notica, he undensigned will axarcise any one or mane of L powars confanned on
the Secured Crediar under sub-section 1] of Section 13 of the SARFAEST A, inclodng power b take
passession of-the proparties and s&fl the same. The public @1 panaral is edvised nob b dael with
property dascribad hara belod

i

€ rotar oy

1 Office

Hamae af the Barrowess | Guarantor & Marlgagar
1. Mis Tectonics Technelogies Pyl Lid,

Loan Account Mo,
Darnand Motice Date & Amaunl

(Barrower & Morigagor] Through 85 Direclors
Plot Mo GI 29, 2nd Floor, GT Kamg Rogd,
Indusmial Area. Lal Bagh Maszd, Mew Delh-
110033 Alse at:- Piot Mo, 280, Sactoer- 55, Phase-
Y, EHTPE. HSIDGC, Indusinal Estabs, Kurdli,
Soatipal, Haryana, 2 M. Amun Mittal [Guarantor),
3. Mr. Chander Kanta Mittal (Guarantor], 4. Mr,
Anubhav Mittal (Guarantor), 5. Mrs. Chhavl
Miltad (Guarantor), 5, Mr. Anuj Mittal [Guarantor)

Laan Accaunt Mo 0212704741 £ LAP18Z2341 10
Demand Motice Date: 1TME2024 Culstanding
Aamount. Rs, 30 7605231 (Rupess Thirky
Lacs Sevanty Six Thousand Fifty Two and Patsa
Thirty Ore Ondyl a3 on 16th May 2024 against
LAN Mo, 0MZT04749 & Rs, 2,5604380 -
[Rupses Two Lacs Twankty 53 Thawsand Forty
Eight-and Paisa Elghly Ming Onlyl as on 168
hay 2024 sganst LAM Ko, LAF 18234130

All 2 to & reshdes at: House Mo, 1722, Housing NPA Date - 24ih Aard 2074

Board Cobarry, Sec-14, Sonipat, Haryana- 131001

Details of secured assat (Immovable Propéry]

Al tngt part and parcel of the Property Beaning "Plot Mo 280, Sector- 56, Phage- ), EHTE HENOC,
Indusinal Eslale, Kundi, Sonipat, Haryana, Admeasuring 450 5. méns", Boundarias - East:- as per
site, West-as par site, North - a5 per site, 3oush - a5 per site

Date - 191052024  Place: Sonipat For Kotak Mahindra Bank Lid., Authorised Oficer

SYMBOLIC POSSESSION NOTICE

Branch Office: ICIC| Bank Lid, 3rd Floor, Plol No- 23, New Rohtak Road,

01’{‘.'!{:! Bank

Whereas

Karol Bagh, Delhi- 110005

of Financial
under saction 13 (12) read with Rule 3 of the

the date of receipt of the said notice.

The undersigned being the Authorized Officer of HCIC! Bank Limited under the Securitization, Reconstruction
sets and Enforcement of Secunty Intarast Act, 2002 and in exercise of the powers confarried
curity Interest (Enforcemeant) rules 2002, issued demand
notices vpon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from

Az the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general
that the undersignad has taken Symbolic possassion of the property described herain below in exercise of
powers confarred on him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the
below-mentioned dates. The borrower in parlicular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of ICICI Bank Limited.

MA INDIA LIMITED .G

. CIM : LZ7201UP1971PLCOOZA08
Regd. Office; C-3F Panki Industrial Area, Udyog Nagar, pur - Uitar Pradesh
Website: www.eiltd info, E-mail; emaindia, cs@gmail.com

Extracts of Audited Financial Results for the Quarter and Year ended March 31, 2024
(Rs. in Lakivs, axcept per share data)
Quearter | Yearended | Quarter
sl ' ended | 31032024 | ended
. Particulars 31032024 | |Audibed |31.03,2023
No. [Andited) {Auditad)
1 | Total Income from Operations 000 0.06 .00
2 |Met Profit / {Loss) for the period (13.16) {49.33) (13.01)
(before Tax, Exceplional andfor
[ Extraordinary items) R ] -
3 |Net Profit { {Loss) for the pericd (13.16) {51.54) (13.01)
before lax (afler Excapltional and'or
Extraardinary items)
4 | Met Profit / (Loss) for the period after | (13.16) {51.54) {13.01)
tax [(after Exceptional andfor
Extracrdinary items)
% | Total Comprehensive Income forthe | q3 18y  (51.54) (13.01)
perncd [Comprising Profit £ {Loss) for
the period (after tax) and Other
Camprehensive Income {after tax)]
6 | Equity Share Capital 100,50 1640.50 100,50
7 | Reserves (excluding Revalualion
EEEE‘WE :I:. |:21 345]
B | Earnings Per Share (of Rs. 10/- each)
ifor continuing and discontinuad
operations) -
1. Basic; [(1.31) 5.13) {1.29)
2. Diluted: {1.31) [5:13) {1.249)
Mote- 2] The abave & an exiract of tha dataled format of Cusrler and year andad Financial Resulis
filed with (ke Stock Exchange urder Regulation 35 of the SEBI [Liding Chligations ard Disciosune
Raguiementz) Raguiations, 2015 Tha il format of the Duartes and Year andad Firancial Rasults am
ewatable anthe Siock Exchange websita; www bsaindia,.com and on company's websia, www edtd.infio,
i} Tree abene financsal resulls of the Company e revinwed and resommensdesd by the Sadit Cammillsa
end hewe baen sppraved by tha Board of Diractors al their maetng held an 18 May, 2024, {c] The above
fircancial resubts of the Company for the vear apded 31181 March. 2024 have been subjacted fo audd by Ihe
Stabutory Auctars of the: Campary and tha auddars hae issued an ungualifod audd raport
Far EMA India Limited
Place : Kanpur Hanj-an:g;mrg-a'ua
Data ; 18053024 (“Whaole Tims Direcior)

S John Cakey and Mohan Limited
] CIM ¢ L1S5%0 L1062 FLC 003726,

Regd office: Oifica Mo 4 FF, CSC, Pocket
E Marked, Mayur Vihar, Fhese 2, Daefhi 110081

Emiail: cakeymahani@igmsil.com,
Website: wess.cakaymaohan:in
Tel: Of 20-2657 298
NOTICE

Palica = hareby given tha! pursuant o fhe
provisions of Reguation 29 and 47 of BEBI
Listing Obligasiors and Heciosure Regiraments
IIRequlatans 2015 that 2 meeting of the Board of
Direcioes of the Company wil bahald on Mondzy
the 27 May 2024 at 3.00pm at Mohan Magar

= rahaz atad LIP ires-aka o considar. aporos and

Sr, Name of the Description ?;%tﬁ;l,; mﬂﬁ? HETE fake on record the udted Financral Results for
No Borrower/ Loan of Property! Date of in Derand o 5 aiE i m

: Account Number Symbolic Possession Notice (Rs,) |EBranch s it e b

e : Tha Motice ks aisn avadable on ihe wabsile of

1. | Tabassum/ Mohd Shahzad/ |House No.383/3/4, Scheme No.10, Seclor-4, December | Meerut | | kha company at www.oakeymehan.com and

TE‘MHTDDUM‘#EE’EEqﬂr Mﬁldh H'n"DLIF-EII'I'I EGIU“?. le'ln E'l."EIFTI "u"IhEIE F'aTI Ehﬂd.l. 13 ?IDE‘E' oy of tha notice has hean sentio ME"I'I:IFIEImHI'I

LBEMRTO0006600133 Meerut, Uttar Pradesh- 250001/ May 13, 2024 | Rs.15420687)- IStock Exchangs of India Lid at listing

Date : May 18, 2024
k,flan&: Mearut

The abova-mentioned borrowers(s ) guarantors(s ) are heraby given a 30 day nolice to repay the amount, alsa
the morigaged properties will ba sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002

comnplanceimaal.in
Far John Dakey and Mohan Limited

i Surendra Kumar Sath)
Authorized Officer lace: Delhi Managing Director
ICICI Bank Limited,/ [Dated 187 May, 2024 DiN 10631380

¢ NCDEX

National Commodity & Derivatives Exchange Limited
CIN : U51909MH2003PLC140116
Registered Office : Akruti Corporate Park, 1%t Floor, L.B.S. Road, Near G.E.Garden,
Kanjurmarg West, Mumbai, Maharashtra 400078.
Ph: 022-66406789 | Fax: (+91-22) 6640 6899 | Email: askus@ncdex.com | Website: www.ncdex.com

NOTICE OF 18TH EXTRA ORDINARY GENERAL MEETING

Notice is hereby given that the Eighteenth Extra Ordinary General Meeting (EGM’)
of National Commodity & Derivatives Exchange Limited (‘the Exchange’ / ‘the
Company’) will be held on Wednesday, June 12, 2024 at 11:30 a.m. (IST) through
Video Conferencing (‘VC’)/Other Audio-Visual Means (‘OVAM’) to transact the
business, as set out in the Notice of EGM dated May 10, 2024. Pursuant to the
circulars issued by the Ministry of Corporate Affairs and Securities and Exchange
Board of India, EGM will be held through VC/OAVM. The venue of the meeting shall
be deemed to be the Registered office of the Exchange.

In terms of said circulars, the EGM Notice have been sent in electronic mode to all
the members on May 18, 2024 at their email addresses registered with the
Company. The EGM Notice is also available on the website of the Company
https://www.ncdex.com. The instructions for attending the EGM are provided in the
said EGM Notice.

The documents pertaining to the items of business to be transacted at the EGM
shall be available for inspection upto the date of the EGM.

For National Commodity & Derivatives Exchange Limited
sd/-

Hoshi D. Bhagwagar

Company Secretary

Place: Mumbai
Date: May 10, 2024

Form No. INC-26
BEFORE THE CEMTRAL GOVERNMENT {REGIONAL DIRECTOR), NORTHERN REGION)
In the matter sub-section (4] of Section 13 of the Companies Act, 2013 and
| clause [a] of sub-rule (5] of rule 30 of the Compamnies [Inconporation) Rules, 2014
AND
In the matter of
ADVAMNCE LIFE INSURAMCE BROKERS PRIVATE LIMITED
[CIN- UeE000DL20L4PTC27 1182 )having its registered office at Office No 09,
D-5, First Floor, Awadh Complex, Laxmi Nagar, East Delhi, Delhi-110092

Applicant Company
Naotice is hereby given ta the General Public that the Company proposes to make
an application to the Central Government, power delegated to Regional Director
under Section 13(4] of the Companies, Act, 2013 seeking confirmaticn of alteration
of the Memorandum of Asscciation of the Company in terms of the Special
Resolution passed on 26" March 2024 to enable the Company to shift its registered
office from the "Mational Capital Territory of Delhi” to the "State of Uttar Pradesh”
Ay person whose interest I likely 1o be affected by the propesed shifting of
registered office of the Company may deliver either on the MCA-21 portal
| [wwrw.mica.gowvin) by filling investor complaint form or cause fo be delivered or
isend by registered post hisfher objections supported by an affidavit starting the
nature aof hisfher interests and grounds of opposition bo the Regional Director,
|H-::urth-r:-rr1 Region at the address, B-X Wing, 2~ Floor, Paryavaran Bhawan, CGO
| Complex, Mew Delhi 110003 within fourteen days from the date of publication of
| this. notice with & copy to the Applicant Company at its registered office at the

address mentioned above,

For and on behalf of

POSSESSHON MOTICE UNIDER SARFAESE ACT 2(4K2

‘Whereas The undersigned besng the Suthorzed Officer of Axis Bank Lid under the Secuntisston,
Recanstruction af Fnensa! Assets and Erforcemant of Security Inferest Acl, 2002 and in exercise of the
powars conferred under secton 13 (12) read with Rule B of tha Secursily Infarast {Enfoecement) rules
2002, issued demand rolice wpon the: Barmowens) Co-Borowes(sh Guarantor(s) Morlgagods)
rivirtkned babow, o mepay e amount mictoned ia be nobog withie G0 days rom the date of receipl of
e s nofice, Thie Barowersl Co-Borrowessl Guaraniers) Morlgagon's] baving Babed to nepay e
amodnd, notis s herely given o the Borrawens) Co-Bormowen|s) Guarantonis )V Margagors) and the
pubdic in general taf the utndersigned has 1aken possession of the propery descrined herein below in
emarcse of powers conferrad onhimd her under Seclion 12344) of the seid Act read with Rule 8 of the said
rdes on fhe balow-mentiorad dales. The Bamrowersl Co-Bosmower|s) Guarantons) Mortgagons) in
pardicular and ha public n ganeral am hersby caulianed nal b deal wih tha property and any dealings
weillthe properly wil be subject o fhe chargs of Sxes Bank Lid

Tha Barowersh Co-Sanmowena)’ Guarantonsy Margegeor]s| attentians = mviad fo provisions of sub-
sectian{8lof sachan 13of the &cl, inrespect of lime avalabla, ta redaem the sacurad assels

Advance Life Insurance Brokers Private Limited

Place : Delhi
Date ;: 18 May 2024

Surender Kumar Tonk

Sd/-

{Director)
DIN- 06912923

M/S5 LITTLE ROCK TRADE AND TNVESTMENT LTD.

CINH - LS2900UP1581PLC202ETD

Regd. Offlce | B-38, Ground Floor, Instituticnal Ares, Sector-1, Noida (UP.)-201301,
Wabsite: www.Irlil.coin Email; Irtil 381@yvahoo.com | investoos@yahoo.com,

P «51-120-4539045

Extract of Financlal Results for quarter and year ended on 313t March, 2024
|

duarier
Particulars iR g
(| Audited)

Ended
(Audited)

[
Y gar Ehﬂnd

T 0202413 00,2023
{Audited)| (Audited)

Totel Income from

Cperations (Meth {.£1

a0

6 50 513

Tolal Expanses [12.B0)

315

657 14,43

Mat ProditiLoss) for e
periopd helora tay &
exceplional and exira
ardinary igem

1344

i2.55)

ssy  (9.30)

e i ——

Mit Prodili{Lass) far ther
paried befona lax (allar
exceplionsl & exbra ardinany [538.70)

3.58]

(10.21)

(5E2.45) 1 16.38)

Met ProdiliLoss) for the

pariod aftet 1ax_ 1533 BE)

3,58}

(10.21)

1533 BEY 1 1638)

Name Of Borrowet! Co-Borrowar = 1. Mr. Sanjeov Kumar /o Mr. Salpal Kumar H No-980, 3rd
Flaor, Kapashesa, MearAditya Bakeny Soulh 'West Dalki Dethi- 110087 AlsoAt- Mr, Sanjgev Kumar
H.Mo=2 Wil Rupapur Post Urala, Budaun, Utlar Pradesh-243601 Also At- Mr Saneey Kumar
Aszrnilate Sohilions India Py, Lid, 12th Floor, Tower-c, Bulding No-6 DUF Cybar City, Near Ragid
hiatro Gurgaan, Hanmana-122002 2. Mrs, Shashivala Wis MrSanjesy Kumar H.Mo-380, 3rd Floor,
Kapashers, Ne.arﬁ.d'rg& Bakesy, South Wess Delhi Delhk-110037 Alsa At H No-2 Wil Rupapur Post
Unala, Budaun, Uttar Pradesh- 225601

Descrption Of Properly - Buil-up LIG Flat Ko:-20 in Block 8-8, Floar Noo-dih, P09, Sector-34
Flohini. Mew Delhi &nd boundied as under- Marth- As ParSite, East- A5 Par Site, Wesi- As Par Siie
South- As Par Sile

Date of Demand Netice Date of Amaunt In Demand Motics [Rs.| RS 023060, HRupeas
17 h =204 Possessien Nira Lakh Twerdy Three Thousand Eighl Hundred Siady
15-Moy-2024  {Only)

Tha abave-menlioned Borowan|s)l Co-Borrowarsl Guarantan =) Marlgagar(s) are haraby given a 30
days' Motice Io repay (e amaount, alse he morigaged praperies will be sold on the expiry of 30 days'
froem the dabe of publicaton of thes Mobics, a5 per the provisiors uncer the Rules B and 9 of Securiy
InlénesEnforcement) Rules 2002, Sl- Authorized Officer.
Date: 19.06. 2024, Place : Noida Axls Bank Lid.

§ | Jotal comprehansiva income
far the pariod afbar tax

I Equity Share Canital

B | Risarves Toacudng
Revaluatian Reserva as
shawn in the Balance
Shesat of pravious yeas
Earnirgs Per Shars

(before exiracrdirary fems)
(1 vahue B5 1= par
5 sharel Basic and Dilulsd [43.23) {0.25) i0.82) (44 31) i1.34]
e

II-5|:- The abave is en exirat of the detsiled format of guartar and yvear anded on March 31 2024
fiad with the Stock Exchange undar Regulation 43 of the SEBI iLighing and Ciher Discosune
Requiramanis) Requlations, 2015, Tha Full quarter. and year financial resulls are avadabla on
the websiles of Company 8t waw itl codn and CSE b waw oz ndia.com

(b} The above rasulls were raviewad by audit commities ead approvad by Beard of Dreciors inthair
mestng held an May 18, 2024,

[} Exgeplipnal andfor Extraardiviary Bams adpsted in the Satement of Pralil snd Loss in sccordance
with INC-AS-Rules

T
124.90

(463.54})
124,80

.
124490

(449.75)
124,50

{3.58)
124,80

124.0% 580.22

(T2

far-ant on bohall of Board of Diraclors of
Lithe Rock Trads and Envesiment leﬁ:l:l

Placa ; Woida

iLima Jain)
i Cade | 180502024

Managing Dirachar

Form Mo. INC26
NOTICE
Before The Central Government Begional Director
Mortharn Region Bench at Dalhi
in the matter of Section 13{4) of the Companies Act 2013
and Rude 30 of the Eﬂmﬁﬁﬂfﬁ E;:‘JI'IG-L'II'FI-:}FHHDH:I Rules, 2014
in the matter of DHANSHAKTI FINANCE PRIVATE LIMITED
(CIN:-UGT100DL2021PTCI83526) (Petitioner / Applicant Company)
having it5 Ragistered Office at Room 203, Second Floor, 2-A/3, Kundan Mansion,
Azal Ali Road, Turkman Gate, Delhi, Central Delhi, India-110002

Mofice 15 hereby given to the General Public that the company proposes to make
application to the Cenfral Government Regional Director under section 13 of the
Companies Act, 2013 seeking confirmation of afteration of the Memorandum of
Aszsociation of the Company in terms of the special resolufion passed at tha Extra
Ordinary General Meating held on 23rd April, 2024 to enabla the company to change its
Reqisterad Office from “Ciethi™ to “Mumiad, in the State of Maharashtra.”

Any persan whose interest is likely to be altected by the proposed change of the
registered office of the company may defiver either on the MCAZ1 portal
(www.mca.gov.in) by filing investor complaint form or cause fo be delivered or send
by registered post of his/her objections suppartéd by an atfidawit stating the nature of
his‘her intergést and grounds of opposition to the Regional Director at the address:
Reqional Director, Northern Region at B-2 Wing, 2nd Floor, Paryavaran Bhawan, CGO
Complex, New Dathi-110003 within fourteen days from the date of publication of this
notica with the copy of the Petitioner/Applicant Company at its registered office at the
addrass mentioned below

Dhanshakti Finance Private Limited |CIN: U7 1000L2021PTC383526] Room 203,
Second Hoor, 2-4/3, Kundan Mansion, Asaf Al Road, Turkman Gale, Central Delhi,
India-110002

Form No. INC26
NOTICE
Betore the Central Government Regional Director
Morthern Region Bench at Delhi
in the matter of Section 13(4) of the Companies Act, 2013
and Rule 30 of the Companies {Incorporation) Aules, 2014
AND
i the matter of TAKHSHILA FINSERV PRIVATE LIMITED
(CIN:UG5980DL2021PTCIB1234) ... (Patitioner/ Applicant Company)
having its Registered Office at Room 203, Second Floor, 2-A73, Kundan Mansion,
Asal Ali Road, Turkman Gate, Delhi, Centrai Delhi, India-110002

Motice is hereby given to the General Public that the company proposes lo make
application to the Central Government Regional Director under section 13 af the
Companies Act, 2013 seeking confirmation of alteration of the Memorandum of
Association of the Gompany in terms of the special resolution passed at the Exira
Ordinary General Meeting held on 23" April, 2024 to enable the company to changs its
Registerad Office from “Delhi™ to "Mumbai, in the State of Maharashira,”

Any parson whose interest (s Ikely 1o be affected by the proposed change of the
registered office of the company may deliver either on the MCAZ1 portal
(www.mca.gov.in) by filing investor complaint form or cause o be delivered or send
by reqistered post of his/her objections supported by an affidavit stating the nature of
his/her interest and grownds of opposiiion to-the Regional Director at the address:
Regional Director, Morthern Region at B-2 Wing, 2™ Floor, Paryavaran Bhawan, CGO
Complex, New Delhi=110003 within fourteen days from the date of publication of this
nofice with the copy of the Petitioner/ Applicant Company at its registered office af the
address mentionad betow:

TAKHSHILA FINSERY PRIVATE LIMITED (CIN:UE5230DL2021PTC381:234): ROOM
203, SECOND FLOOR, 2-4/3, KUNDANMANSION, ASAF ALI ROAD, TURKMAN GATE,
CEMTRAL DELHI, INDIA-110002

Far and an behakf of the Board of For and on behalf of the Board of
For Dhanshakti Finance Private Limited For TAKHSHILA FINSERY PRIVATE LIMITED
Sd- St/-
Umesh Kalaniri Umesh Kalantri
Date: 19/05/2024 Director Date: 19/05/2024 Director
Mace: Delhi DIN: 0177606 Place; Dalhi DiM: 09177606
o0 © New Delhi o® o
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f&d (vad) fFrasmael 2002 & T8d e Al &7 TN B 8Q U AT Al
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Registered Office: 103

RAJASTHAN GASES LI M ITED

Contact Mumber:

Open Offer for scquisition of up to 21547, 1H-'H |{1’m} Crures Fll.e-an Lakhs FﬂTj‘wEE\'«BH Thuus.and One I-i.md-red Erg hty-Eight) Offer
Shares, representing 26.00% (Twenty-Six Percent) of the Expanded Voling Shane Capital of Rajasthan Gases Limiled, (Target Company],
at an Offer Price of 7925/ (Nine Rupees and Twenty-Five Paise Only) payable in cash, by M. Ravi Omprakash Agrawal, the Acguirer
along with Mis Ravl Omprakash Agrawal HUF (PAC 1), Ms. Amita Ravi Agrawal (PAC 2), Mr. Nira) Omprakash Agrawal (PAC 3),
Ms. Sanchiti Mirsj Agrawal (PAC 4), Mr. Dhiraj Omprakash Agrawal (PAC 5), Ms. Rupali Dhiraj Agrawal (PAC 6, and Mr. Suraj Omprakash
Agrawal (PAC T), collectively referred to as the Persons Acting in Concert with the Acguirer, in accordance with the provisions of
Regulations 3 (1} and 4 of the Sacurities and Exchange Board of India {Substantial Acquisition of Shares and Takeovers) Regulations,
2011, and subsequent amendments thereto,
This Post-Cifer Funlic Announcament is being issued by Swara Shams and Securities Prvate Limited, the Manager o the Offer (Manager’), on
betall af The Adcquines and the Persons Scling in Concad 1o tha Pubic Shaneholdars of the Targe Comgany, purruant i and in complianca wih he
provigians of Reguaban 18 (12) end ofer applicabls provisions undar the SEBI (SAST) Regulatiars (Post-Offer Public Announcement’)

This Posl-Cffer Public Anncuncemant shoukd be read In continuation of, and in conjunclion wih the: () Public Announcement dated Salueday,
January 06, 2024 ("Public Anncuncemant’), () Detailed Pubbc Sfatameant dabed Thursday, January 11, 2024, in conneclion wilh this Offar,
published an behslf of the Acguirer and the Persons Acfing in Concest an Frday, Janueary 12, 2084, in fe following newspapars, in Finaneial
Expregs (English daiy) (Al Eclions), Jansati (Hndi diy) (Al Edtiong), ang Mumbal Lakshadesp (Maraths Dady) (Murmbai Edilion] [(MNewspapers’)
{'Dedadad Publc Statement), (c} Diraft Letier of Offer deted Frday, Jenuary
the Form of Acoeplance-cum-Acknowdedoement daled Friday, Apdl (5, 2024 ('Letter of Offer'), (2) Recommendations of he hoependent Directors
of the Target Company which were approved an Monday, Aprid 15, 2024, and published in the Kewspapers on Tussday, Apnl 16, 224
{Recommandations of the Indepandent Directors of the Target Company’), and (1) Pre-Cilar Pubic Sanduncemant which was apgroved on
Wadnesday, Apil 17, 2024, which has been published in the Mewspapers an Thursday, &peil 18, 2024 'Pre-Offer Public Announcement].

Tha Public Announcameantd, Deteiled Public Statemand, Draft Letter of Offer, Letter of Offer, Recommendations of the Indepandent Directors
of Ihe Tarpet Company, Pre-Offer Public Announcement, and 1hes PostOffer Public Anncuncemean, ame hereinalfier collectively refermed 1o as
‘Offer Documents' ssued by the Manager an behalf of the Acquirer and the Persons Acting in Concart

The capislized terms used but net defined in this ths Post-Cffer Pubdic Arnouncement shall have the meaning assigned fo such temms in the Offer
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warashira, [ndis

14, 2024 ('Draft Letter of Offer’), (d} Leter of Offer dated alang with

Dicaimrds,

1, | Name of the 'I-'.argatll:mnpmy ﬂﬁ asthan Gases Limied n-elannn CIN L2411 IMH1993PLC2T2204". wilh Its reglgferﬁl.';'
affice located at 103, Roha Orion, 16th Streal Near 33rd Road, TPS I, Bandra, Mumbai - 400050
Maharashira, India
Acouirer refers o W, Ravi Omprakash Agrawsa bearng PAN ADHPAZESILY, resident at 146
Fioar, Palacio Buikding, 165 Shreat, Pab Villaga, Bandra, Mumisai - 400050, Maharashis, Inda.
PAC 1 refars o Mr Raei Omprakash Agrawal HUF baadng PAN AAKHRE2GF heni n3 -:ll'il:e al
14, Jamuna Housing Co-Op Society, Ambedkar Sguare, Lekadganj, Negpur - 440008,
Manarashira, rdia
PAC 2 refers o Ms. Amida Ravi Agrawal, bearing PAN "AEXPASTEIF, residant al 1401
14th Floar, Palacio Building, 16th Road, Pall Willage, Bandra West, Mumbal - 400050,
Maharashira, India.

2. | Mame of the Acquirer and the PAC 3 refers 1o M, | |"-|I-:'| Crn |:I'Edm-5|l -ﬁ.gran'.ul I.'-u.-.lnrg PAN -'-"."THF:'J.E-'IIE-T‘-I “resdend al Near

Persons Acting in Concert incox Fiat No 568, Hiwari Layout, Mear Vaishnay Davi Chowk Eagad"aru Mapgpur - 440008,
Manarashira, India
PG 4 rafers o Ms. Sanchiti Nirj Agrawal, beanng PAN "AKEPADG 148", rasident af Plat Mo 568,
‘Wandhean Magar, Hiwad Layoul, Bhandawad, Magpur - 440003, Maharashira, inda
PAC & refars to M. Dhirg] Cmprekash Agrawal, bearing PAN 'AENPAEDGT), resident &t J2723
apposie Swapnaok Apartment Shivaj Ghowd, Mear Inox Poonam ball, Wardhaman MNagar,
Magpur, Megpur - 440008, Mahareshia, India
PAC 6 refers to Me, Rupal Dhira) Agrawel, beerng PAN 'ARBPASI24H, resident at Fiot no 568
Hrwari Layoul, Wardhman Nagar, Bhandewadi Bagadgan), Magpur - 240008, Maharashir, Ind.
PO T rebirs ko M SI.r# Cirigraicash Agraval, bearing PAN “ABFPABSIDR'", nesident al 22123,
Opposite Swapnolak, Aparment, Shivai Chowk Mear Inox Poonam Mal, Wandhman Magar, Magpur
- 420008, Maharashira, inda

3. | Mama of Manager to the Offer Swaraj Shanas and Securites Privale Limilad |

4. | Mame of Registrar to the Offer Purva 3|~d|1‘=5|EII'p' {Incla} Privae Limited

5. | Offer Details

5.9 | Date of Opening of the Offer Friday, Apri 19, 2024

5.2 | Daba of Closing of the Offar Friday, May 03, 2024

6, | Date of Payment of Consideration | Tuasday, May 14, 2024

7. | Datails of the Acquisition

Particulars Proposad in the Offer Document Bchuals
(Assuming full acceplance in this Offer)

7.1 | Offer Price ¥o g ¥4 250

e (Mine Rupess and Twenly-Fre Paise Onby] | (Nine Rupees and Twenty-Five Parse Oriy

T.2 | Agarecale Aumber of Equily Up b 27547164 440

T, feeofl—110025 v Sheres lendeaned [Twenty-Sewan Lakhs Esght Thousand {Four Hundred)
LAN.: HRNCH/GLRHANODDD0ES9 10. | B 3 A=l A 74 & A | 05-06-2004 3 | Aggregale number of Equit = Trdm; mfwc 1D$LFM] w0
_ ety _— T S e i ragale number of Equily p ko 27547,
EELLE TSl I A E'_’-:l ",I””E'f- 11. | sfirs il e J | 15062024 Shams acregted [Twenty-Seven Lakhs Eight Thousand (Three Hundred)
ey A faeae, geer e, 718 T | || | ol o o Pl Feur Hundned aned Forty-Four)
IR RED mr'rf*'rr"cﬁmmﬂazr*'i 12. | sFifGe N T o R W | 20-06-2024 74 | Size of tha Opan Offar (Numnber of 719,53,11,435.00/- T2, 775.00-
T TR A7 gs mEet d@fe = sifem Al Equity Shares multiplied by Offer [Fupess Minetesn Croms Minsty-Three Lakhs (Rupees Two Thousand Seven
Frsfor, Taen w9 % afiebre, 40 o7f oy | (13 [ meae s @ offs g |30-06-2024 | Price par Eqiy Share) Elven Thousand Four Hundred ared Exghty-ina Oy | Hundrad and Saventy.Five Only)
8 | TR 3aade T frew oo wife S HIF T o A 7.5 | Shareholding of the Acquirer and the Persons Acting in Concert befare the Public Announcement
T HET 82 /7 0 H #1471, T 14. | HVIfEE MM A R gE e, | 05-07-2024 a) | Number of Equity Shams 12,83,000 i 12.83.000
'-'Hrrn Tll«aﬂf*- W, HET T Ul ~"rsi-m“ L R R {Twelve Lakhs Eighty-Three Thousard) {Twehe Lakhs Eighty-Thees Thousand]
-\.; '\-l.-\.lﬁ [ﬂ 2 ﬁ‘ I_ E, '-rl.“l .I..-' s “:"' = | r'=|'-| :-ﬂ:"L T|'|_| T -F| AT tl.l B of E:iFlﬂrﬂ'.‘!I'] 'l.'ll:llr"lg Shae CF{IIH' 1 55% Y
PG St N | P o e il L o S | I (M i — SR IO ...kl o N N oot Pl iy Pyl
.: .E_g. H-!:":ﬂ“l_:l:l ;u i 1.$'-| = .!-I-I-Elrjlf'-l.':'l, e 0 o p— 1 —— si[inadighalopligmail.oom TE Emnl.]- Shares acqmmd pur::uml to consummation of the acquesition pumuanttn Exercise of Warrants
St B ket B I T a) | Mumber of Equity Shares 3,40,00,000 3,40,00,000
iy g ferdt =g erafn g a 1% T (Three Crores ard Forty Lakhs) {Theee Crores and Forty Lakhs)
g sfErrgm e fa e & T AT by | % of Exparded Vaoling Share Capital 41.03% 41.103%
o w2 Skl afte wrarn v Tordt Pty fifvem i sqfvisie Wi e & e {Forty-Une-point Zero Thres Persert) | (Forty-Une-point Zaro Thres Percent)
SI=Teft 261 YEEIRT ST Fitrart ren & T 2 (THRETT W, IBEI/IPA-DOL/IP-PO0SES,2017- 18/ 10806) 7.7 | Equity Shares acquired by way of Offer
S - o AR 1005202 T a) | Mumber of Equity Shames Upio 2,15,47 188 00
H:.‘ﬁ o e TS A R S 3 A & a3 harvinderBakgandassociates. com :I ! (Twa Crores Fiftesn Lakhs Fory-Seven Thousand (Three Hurdred)
7 S A g e ST ® T . T 11 SO S 7 e v bt e Exh
TeToes O T e A ) 3 oo, arsfa apmar i B, 110034 by | % of Expanded Voling Share Capital T moos 0.00%
arferga anferaTd) i KR LE R ]im ﬁfg}'quml?;ﬁjl?r_ug?; (Twaniy-Six Percant) {Megligile)
= et Fal, WM T A R, -
% 17052000 TEgERlTER) | T S situinodighalcirp@gmall.com, 7.8 | Equity EI':ams acguired after the Detalled Public Statement (except Equity Shares acquired Exercise of Warrants)
T F fafits + fam BEEA A SR10046631 | @) | Number of Equity Shares aoguied |
by | Price of fe Equily Shares acuined Mi Mil
+ cl | % of Expanded Vabting Share Capital
FfPHsors 33?:5_5'\_11_ fofdics 75 | Post-Dffer shareholding of the Acquires and the Persons Acting in Concert
. a) | Mumber of Equity Shares 5,68,30,188 382.835,300
@ - — | St L85110UR1995PLC00S627 . . {Five Crores Sixty-Eight Lakhs Thirly (Threa Crores Filty-Two Lakhs Eighty-
- Frarferr: wic du 7, dveT - 9, SIS gsfgern wre, Rrsge, da s, Swar e S, ST, SeRgs 263153 Thousand One Hundred and Eighty-Eight) Theee Thousand and Theee Hundred)
PIAfeC Preiod: Wic Ju¢ 2, sHlP 98¢ 1, ECGRUE RGN Eﬁ'ﬁ arore, o7 fleds - 110015 . tl:l ¥ of EHFEI'IjEIj Il.'ll:IlF'Ig Chare ':F.Flllal E8.57 47 oy
Wie: 05944-250270, 011-45642555, Gaer:  05944-250269, $-d: cs@archidply.com, ds@se:  www.archidply.com {Sixty-Eight paint Five Saven Percent) {Forty-Twa Point Five-Eight Percest)
7.10{ Pra-Ctffer and Posi-Offer sharaholding of the Public Shareholders (other than of the Acguirer and the Persons Acting in Concert)
(o &y & Particulars Proposed in the Offer Document Actuals
s Seere e (Assuming full acceptance in this Offer)
& fraeor s wanfea o woT o B ves o wEi Pre-Dffer Pre-Offar Posi-Offer Pre-Offar Past-Offer
31 AT 24| 31 A9 23| 31 A9 24 31 A 23 31 A™d 24 31 AMG 23| 31 Ad 24| 31 A 23 ':'“'ig'ml-‘t IHWHT::'TB‘I ﬁ.lll'.!::“t-l ; g:"f;’g;inﬂt e [l:ﬂ‘-‘t't ’
T S o o | considering | the allotmen ment o aliotmen otment o
e 9T (%) 2lTq NI OSSR 4145014 1213911 1140939 43567.14. 4217492 Proferential | of Preferential | Proferential | of Preferential | of Preferential
2 | B W uES @ Ay @ forw g a1/ (Eh) lssue) Shares) Shares) Shares) Shares)
SR STRITEMRYT SR TR 7% 34036 41829) 125601 165113 31608 41093 123171  1654.69 a) |Mumber of Equity Shares 40,80.800 4,75.80,800 26043612 4,75 90,800 4,75, 80,500
3| T W T @1 @R @ fow e o/ (@) (Forly Lakhs | (Four Crores | (Two Crores Siety | (Four Crores {Four Croras
(BTATETRYT 3fR SIARIRYT a¥ali & 1<) 340.36 41829  1256.011  1651.15 31608 41092 123173 1654.69 b nexty- Sewventy-Five Lakhs Forty-Three | Saventy-Five Saventy-Five
4| XD A A e B fr | 'ITlu.ls_md Lakhs Mirety Thougand Six Lakhs KMmaly Lakhs I"-Iinﬂ?:.'
AT/ @) | 63.09 26142 729 53 . ard Eight Thousand Hundred and Thousand Thaousard Five
i S e 122259  434] 25604 7098y 12513 Hundred) Hundred) Eight Twelve) | Eight Hundred) Hundred)
5 N jﬁf‘ T S S N b b | % of Expanded Voting Share Capital 4.94% a7 43% 45 57.43% &7.42%
(PR @ 4I9) SR 3 AP AR (P G 919) Ae {Four pont | (Fifty-Seven pont | (Thify<One pont | (Fifty-Saven pont | (Fifty-Saven pont
g Mine-Four Four-Thres Four Thies Four-Thres Four-Two
125.78 181.32 791.4 1153.73 106.1 175.91 77171 1156.29 Percent) Pancent) Parcent) Percant) Parcent]
6 | S IR G (D 1/~ Tl @ B, Tha Acquirar and the Persens Acting in Concerl accep! Tull responsibilily for the nfomalbion confaned in lhis. Pest-Ofer Pulblic
sifdra q) 1986.50 1986.50 1986.5 1986.50  1986.5 1986.5 1986.5 1986.50 Anpouncament and for their ohiigations spedfied under SEBI {SAST) Regulations,
7 | RS (GTicards Rerd &1 Blsa) | & The Acouirer and the Parsons Acting in Concert have consumed the tansaction of acguiiion of Equity Sheres pursuant io Exerciss of
g | 9T ;MR e FRF 10 TUA @1 B Hou)— (@R Warrants vida Brard Resolution for allctmant dated Seturday. Jenuary 06, 2024, in accordence wilh the provisions of Regulaion 32 (2)
R 93 T TT AREeE & ) (e T8 /R reqad with Requiation 17 of the SEBI (SAST) Reguiations. The Acgurer and the Pemons fcting m Cancert shall make an apolcation for being
s ) classified as the promalers af the Targat Compary in accordance with the pravisiors af Regulation 314 (100 of the Sedurilas and
Exchanpgs Board of Inda (Listing Chigations and Decosure Requirements) Regulations, 2015, induding subsequert amendments thensho
et 0.324 1.32 3.67 6.13 0.2 1.29 3.57 6.17 ('SEBI (LODR} Regulaions’).
et 0.32 1.32 3.67 6.1 0.23 1.29 3.51 6.17 10, A copy of this Pest-Offer Public Anncuncement will be accessible on e websies of Securffes and Exchange Board of incia at wwe sebl govin
fewforT: BSE Linited at waw bszingla com and the ragistered office of the Tams Company

1 nfds g seR fafies ("duHl") & SR ST iR FRfhd eramNiferd faxia aRvmdt @7 oiemaRier |fifd gRT |
B TS B R BUA B QYH HeA §RT 20 A, 2024 BT AT N0 I8F # Rapfs R forar a1 2| A (TeAsnSem) fafrm
2015 & fAfTw 33 & TEd aMavgd 39 uRvHT & siffee RUE dul & Jenfe orar werd! gRT T o o T8 2 | Hifafds
ST TRIETS 4 9 W T g RUIE SR @l g |

2 U & SWRIh orEroierd fai aRomd souel 1S, 2013 @ €T 133 & A8d MR HUAl (R o @m A96) 199, 2015

@ A AT AR oIl AFhT (SMETE! TUH) b AR (AR by 7Y F |

TITT: oI fecor
Rare: 20 7S, 2024

3 fUwd af /s@f & affdwel @ a1 99 & A0 & IRy a9 & fory, et Wi amawass @1, gAafed / Yaaiiad fhar T &
4  URUEl $T R UHY Wi TadDell o d9drsel (www.bseindia.com 3R www.nseindia.com)
(www.archidply.com) TR SUaTel & |

3R BUl B dEIS

foreere sise & fou 3ie sTa 3w &
BT/

Trofta sTom|

usy foreor®

Eramduer: 01412917

Dt

Place:

1. The capitdized terms ysad in this Post-Offar Public Announcement shal have the meaning sasigned o them in the Latter of Offer, unless
olbanwise specibed
ISSUED BY MANAGER TO THE OFFER

SWARAJ

M REZ 0 R T LA

MMumbai-

Swaraj Shares and Securities Private Limited

Carporate Identfification Mumber; US110TWE2OIOPTCOE2621

Principal Place of Business: Urnid Mo, 304, & Wing, 215 Atrium, Mear Courtyard Memiot, Andher East,
400093, Maharashlra, inda

Contact Perseon: Pankita PatedTanmoy Banenes

Contact Number;+51-Z2-6564 5580

Email Address: {skaovan@swarajshares.com

Investor grievance Email Address: ipvesiornelaions@lswaraishans com
SEBI Ragistration Number: INMIDO12560

Validity: Permanent
Monday, May 20, 2024

S
Mr. Ravi Omprakash Agrawal
B guirer

www . readwhere . com
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